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GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI
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HIGH COURT OF DELHI AT NEW DELHI
NOTIFICATION
Delhi, the 10th March, 2026

No. 17/Gaz/P.F./Superannuation/2026—Mr. Gurvinder Pal Singh, Officer of Delhi Higher Judicial Service
and presently posted as Principal District & Sessions Judge, South District, Saket Court, shall stand retired from Delhi
Higher Judicial Service in the afternoon of 30" June, 2026 on attaining the age of superannuation of 60 years.

It is certified that no disciplinary/departmental proceedings under All India Service (Discipline & Appeal)
Rules, 1969 is pending or contemplated against Mr. Gurvinder Pal Singh.

By Order of the Court,
ARUN BHARDWAJ, Registrar General
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